 NATIONAL COMPANY LAW TRIBUNAL
- AHMEDABAD BENCH
- AHMEDABAD

T.P. No.61/560(6)/NCLT/AHM/2017(New)
'C.P. No. 131/560(6)/NCLT/AHM/2016(Old)

KI RAVEENDRA BABU
MEMBER JUDICIAL

Coram: - Present: Hon’ble Mr. BIK

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 20.09.2017

Name of the Compény: ~ Faisal Abdul Gaffar Kapadia & Ors.
- _ ' - o V/s. _
~ Registrar of Companies

~ Section of the Companies Act Sections 560(6) of the Companies Act, 1956

5.NO. NAME (CAPITAL LETTERS) _ _ DESIGNATION _REPRESENTATION __ SIGNATURE
1. MAVANY RPATLE R) ADUSCATE IVTERVEMOER M&W _
NAUIN PANAMA, Wit 9 AV Petitionee  Olada.

© ANmae AND PARINA,
ORDER

Learned Counsel appearing for Intervener requested time to file objections.

bor objections of Intervener as last chance, list the matter on 03.10.2017. '

- BIKKI RAVEENDRA BABU
Dated this the 20th day Of September, 2017 o - MEMBER JUD ICIAL




